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I  / - 	 PNA.PATNA 

t1A.NS,84 .f 199 

Date of irder ; ,8.2C(2. 

Basude.Sahu 5/i late MjsbriSah. aged abth 50 years 

w&kjng s Head £nguiry_CumsVti•fl Clerk under Sr. 
Div jsi.nal c.imercial Manager, N.F.ZailWay. Ktih. 

.• Applicant. 

vrs. 
Vni.n .f India thr.ugh the general Manager, N.F. 

R3.y. Hd.Qts, Siiwahati, 781061 (MsaR). 

	

2. 	Chief coppercial Manager, N,F.Rai]Way, P.O. 

Ma3.iga.fl. Rly, Md. ourS, 6.Jahati. 781011 (AsSam). 

3 	
Chief rs.nnel f jeer, N. p.kly. ,P. 0. ..Ma liga.n. 

ft3.y. Hi. Qurs, •Jahati, 781(11 (AsSan). 

	

4. 	Seniir Djvj$j.nal C.uiiercial Manager, N.F.P1y., 
tmar; P.4 & Djstrict4(at Thar (BUiIr). 

	

5 	ShrjS,C.DhaE, Astt. Reservati.nSu!Itd. SC2tB, 

NJ.ly., Sjligti. ?.4..iliguri, District- 

DarJeeling. 
6. 	ShriD.K..y. Head 	uiry..CumJeserVatiefl C2er) 

NJ.P1y., -Alipurduar JUnrti*no P• 4...Aliptduar, 

Djstrjct...Jalpaiguri W.B.). 

7. 	Shri PL.ahmin, Head £ncu1ryCume8ervati.fl 

Clerk. NJ.kly. New B.ngaiga.n, E.O...NewB•ngai 

Djstt.-$.alpara (Assain.) 

Shri Suni.) Suha, Head Enguiry curn Aeservati.n 
Clerk, LF.R3y. P,O.4j!1ahati. $tt...I(anup 
(Assam) 

Shri J.ftasad, Head £nçijry cuin fteservati.n C 
u.r.Ely. Giahati, E'.O...Gt)Jahati, Distt.Karrwup. 

it. 	Shri Mi, Taha, Head Enquiry Ciin Reservation Cl 

NJ.Rly. I(atThar, E.O.+DiStt. KatThar (BThar), 

11. 	Shri E.lt.y, Head Enguiry cuzn Iteservatj.n Clerk 

N.r.itly. SCRB, Siliguri, P.9.i1igurj, Distri 
Darjee line (w. B. 



I 

6hri A.K.Deb. Head Iritluiry cun fteservatjn Clerk, 

N.TLly.S*B. Sjliij., ?.O.ilixi, District 
Dar*eejjn (W.B.) 
Shri A.E.(.se, Head £nuiry curn Reservatj.n Clerk, 

NJ. aly. New B.nair.n, District G.a]para (Ass am). 
kespsnderts. 

C.uzel for the applicart : Shri SUgan Pandey. 
C.unSel fir the respondents $ Shri *atam Bsse• 

H.n'ble YKA. 	bhwirl'~)has )rnber (Mgnjrijstratjve) 
H•n'ble Mrs, Shyama D.ra, Menter (Judicial) 

OR 	E A. (Dictated in C.ixt ) 

y Sarweshwar Jha, Member (A) s.. 

The learned couzels fir bath the parties were 

present and heard. The applicant ( wh 9 has been an ernpl.yee 

.f the N.F.ftailway, initially as Coaching Clerk, and. 

subsetuertly as Eçuiry.cumeservati.n Clerk, haAthr.uh 

this .riinal applicati.n prayed fir revisi.n of the 

senj.rity list for the past at £nquiry.cumeservati.n Clerk 

i$ued by the general Manaer(P), N.?.Jailway, an d for 

rest arari.n .f his seni.rity an the basis at his pisiti.n 

as appearinq in t)e Chief Canrcjal Superirtendent(P), 

MaJia.n, memirandum n..E/283/13 5/Pu.III (1) dated the 27th 

N.vember 186 (Anrxte.A/4) and the seni.rity list dated 

the 15th Pecuary 18 (AnexuIeA/5), and extension of 

the benefits 	 senisrity, and pr.matian etc. with 

reference to his juniirS with all c.nsequertial berf its 

.f pay and all.wances etc 

2• 	The learned c•unSel for tlD resp.rent$ Shri 

BO&e irif.rms that the Senjirity list as prayed fir by the 

applicart, has since been revised vide Anrxure'&/2 t.the 



written Statement, in whish the applicant has been 

assigned higher senisrity. As regards the csnSegtrtial 

tenef its as a resuit .f revisi.n of senisrity, it w.u]d 

be a Subseguett exerc ise to be Carried out by the resp.n 

dents as per rules/instructi.ns on the subject. That be1n 

the case, the reltef prayed for by the appliCant relating 

to ttr censegrtia1 benefits to be given to him w.uld need 

to be attended t* by the resp.rdents)s per ru]es/instru.. 

tisns on the subject. The learr& c.unsel f.r the appUcart 

Shr I Pandey is in areemert with this pas iti sn 

3 	In view .f the above and also keepinp in view 

,jbE-the fct that the reliefs asked/prayed f•r by the 

plicant have since been substantively granted by the 

resp.n.nts, we are .f the iini.n that this O.A. may be 

disp oa ed .f with a djrecti.nt• the respenderts t. decide 

the c.nseuential benefits accruing iLre  Visi.n of senjirity 

andLiSsue apprriate and reaS.ned arders within a peri.d 

.f three m.nths from the date .f receipt/pr&iti•n.f a 

c.pv .f thjssrEer. With this, the O.A. stands dispesed 

of with n.•rder as t.C.StB. 

( Shyama D.gra )/M(J) 
	

(Sarweshwar Jha )/M(A) 

S 


